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No. 1115] NEW DELHI, THURSDAY, MARCH 5, 2026/PHALGUNA 14, 1947
X HATEH
(=feror g 7ew X9)

T, 3 914, 2026
X srtafaae, 1989 # aRT 20 & F A q AT

FT.3M. 1167(37).—1 TfafaaH, 1989 (1989 T 24) it &TeT 207 =i ITLTT (1) ™ T8+ geard
I ATITHIT gl AT &, BT T&T AHIT FT TN T gU, Feald TLHL qrasiia 3297 % o §qe
2 % are UHT g &1 e dferm aui qaw sqaEt § foar @ 2, S & @ o afwgsEr swifear-
TGN (ATITHIE ) IELFL (240 FFATHIEY)” Fva ¥ orel & qTaRT JE[IRT 3T ARTHTE, AgeTy T §
fAoaTes % o srared= €, Tas g7 ATERIEO FIA 6 SO ST 61 SATTUIT FdT gl

I 90 # Raag F1< A ATh 30 ATIHAT & To1a | TR g At arirg & g &1 & fiaw
I<H ATEITHA r 12T 207 T ITLTT (1) F STef, TATH SIS & ford THT $IH & (o9 Ud STAN o Hqae
¥ T FT TN

THT T ATETT, T VTR, 3T TAARC SR T JadTa ATeawry, T, PreT a2
AETTY ol forfra # AT STTRTT 37 SEeh Sree IUaford fohar STTUST T Fer TTIErshTLr Seraehd | i aa e
& ¥, foedt sreardt % qrea® | qAare 7 a6 T HAT 3 UH THl Sedi il gaars Hid adr UHr
fafs S=, afe 1S 1 ar FTT F TETd, ST T80 AT sa9ds qHe, sael FT ey 7 47 ar
AT AT AT FT T

1604 GI/2026 (1)
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I AT T amer 209 T ITLTT (2)  Tefi= Ferq arfersr<t grer fohar s & oft sraer sty
BN =] ATIg=AT % Fefi7 o aret i 7 Teis Ud T s51 3uesd g 3% Bass =Afxh grr 39T
TALTeAoT T TTTERTEY o TR AT § AT ST dehdT 2l

AL
zferor g wew Yo & sianta A€y Yo R “ifRar-asgraTg (Fierhe) gl (240 FHarfiex)”
FaqX ot F argr SIS anrfiE, ey ST F forg, stfemgw e s s R ammr s afa

I+ R gy #1 w@fer fEewon-
¥ 7 AT - FEER - TR TS~ HETg
] 72 T o
i';- Tr;'r:r;‘r R T 7 AT f I AT (gm/;ﬁf;r)
: ERICEIELIE: N I S
(1) (2) (3) (4) (9) (6)
1| s | fesa midr 70w 114 0.90 0.048
(TFA)
2 | ASATA | HEHT AT 199, THH AR 199, T8
(TXH) | AT Lo, oot SehTer Ter, eeA T JeRTer <,
TTHAT THT9T Y9, IHH STETT Ted, FHRGHT 113 0.74 0.033
Tt fSrarere, @ worer S, ST e ' '
TEA, AT Aol a0, FIIAT LT T,
ToAT AF T, WHT 3197 ATeAa<
3 | ASAT | AYHL ARG T4, THIH AT T8, Togle
(TEF) | AT Lo, oot TehTer Ter, ewA T JeRTer e,
TTHAT THTer T8, AT SETEreT Y€, HQAT 112 0.74 0.039

AT Sradre, @ Torer ST, FEAT e
LY, AT Hgl FTH, FOIT T T4,
FEGAT F&UT T, ToT FA=19r AT

4 | AT | ATAT GATA BIY, ATAFAT THA THHT, TTd
(TFH) | BAEE @ErEe, YEE EaEE @EnE], | 111 1.92 0.054

. o o
Alstenl Sl qdlq dlseny FUT fadT TR

5 | F=ATE | IANET aRE (9d, 9@ qEed, ddErs
(TFH) | 9ged, AT aF 199, qFT A e,
AT TAFHATE, AATETE FHH qT6, IETS
A Y9,  qReTars e Lo, e
9FRT ATEL, THEHET ST o, THer s
AH, FTIAETE qTHS, THATT FH TE,
TMIq @R gy, fEeEr e 9,
TEEETs TSNH TSAA, TfaaT  aeE 169,
Rrrars onferaw 9@y, dEqrETs e
REdre, @EE dqd™ AT rEs , dorars
fsaaTy, ®AmEe "Eged @9, EfedErs
ISR R

6 | A=A | UHRATT TAUG (g, HETS THEFOT HATY,

(TFH) | THASTE TEeT TSHA, TTheT AT e, f7e | 109 0.90 0.044
AT Ty, T Srar Lo, FRET gravr Loy

110 0.49 0.056
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HILT =T TSI AT

(1) (2) (3) (4) (5) (6)
7 | A=A | 4T WIEET THA, GEA I ATIHATE,
(TXH) | AT GaThe ITSHA, qAAT HITH L€,
AT ST €87, S AT S, Foer | 0.70 0.021
et ewer, e a=ar araEThs, Yadr
®IHT qAEL
8 | ATAT | T ALHIT T, TH ALHI AL 105 0.36 0.028
(TTH)
Total 0.323
o &7 9 - TR ATHHT- ATTHIE TSI HEITY
712
#. | wEH .| FHTAE A | ATAURT
A | A e AT A e | @)
(3.3/=T.HT.)
(1) (2) 3) (4) (5) (6)
1 | fepar | SefiamEts 9@ T S 110 0.38 0.012
2 | 9T | UTH aTEed FERE T 077 4 165 0.09 0.009
3 | AT | TS THH FHE T AT 5 164 0.26 0.020
4 | Ay | AT 9igT 98 9 97T 21 163 0.36 0.027
5 | fUwaT | omHOd aTIIE #EE T 9T 3 162 0.40 0.030
6 | AT | Igams RAaT 33Es 161 0.19 0.027
o 160/1 0.07
7 | AT | TS TSI FETE T AT 5 0.050
160/2 0.06
8 | frar | T WEled TR T 9177 2 158/1 0.75 0.025
148/1 0.23
9 | f&waT | F1gad gEEH A1 0.040
148/2 0.26
10 | ToemaT | SETeTer TEHT ATE T 37 25 147 0.88 0.048
Total 0.288
1 W Hltn L Hed[{H dldqd, Sad HeH[UH dld-, 140 1.050 0.304
Total 0.304
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(2)

&)

(4)

©)

(6)

HeT el | ofee Ferad w1 5 11 1.34 0.013
HeT Tl | AaTaTs arsiad aeray 172 0.19 0.025

, FTaTSt foraar® #ie (0.06)
A REREICAl B P 171 0.17 0.052
Her FeHE | T ISR aRT T3 5 81/2 0.51 0.031
Her BRedlEr | arged SIToreT TrEsETE 81/1 0.50 0.037
Total 0.158
foraTelt R | g F9® F9 T =7 11 28 1.13 0.088
frarett s | g e dived 7 5= 1 29 0.65 0.028
Total 0.116
1 | MeETel | ®I9E FTesl @S F 3777 3 12/1 0.24 0.022
2 | oerarer | fRene wrefie 9T T e 1 15 0.36 0.010
3 | eETel | ®UEE FES( @S 9 9+ 11 17 1.06 0.068
4 | SAeETEr | HITETS ITETSi Oed F 6+ 11 18 0.75 0.044
5 | TetaTar | STIehTT ST ATSraTe 19 0.46 0.065
6 ATl | FIL TT TG T 377 1 27 0.30 0.108
7 | aoETer | e AR g 32 0.40 0.038
8 | SeETEl | HHE AT MAFATS 36 0.31 0.290
9 | ATl | HE AAT ATFFATE 41 0.83 0.232
10 | AoETRl | qoe AT ATTHATS 43 0.18 0.080
Total 0.957
HIT efors® HEH sftadre 9+ 26 229 0.45 0.022
FreT | ToiE ATqIET TILAT F T 24 234 2.05 0.220
Total 0.242

FT AT 2.388 TR

[T &, ST/ /S/S-Fr e (Fious)/20%/3)
Hfd Hean, qeF yarEfas Aty (Rwo)
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MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 3rd March, 2026
Notice under Section 20A of the Railway Act, 1989

S.0. 1167(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred to as the said Act,) the Central Government, after being satisfied that for the public
purpose, the land, brief description of which is given in the schedule annexed hereto, is required for the execution of
Special Railway Project, namely “Gondia — Balharshah (Chanda Fort) Doubling (240 Km.)” in the Taluka of

Bramhapuri & Nagbhir, District Chandrapur, State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official gazette, raise objection to the acquisition for the aforesaid purpose under sub-section (1) of
section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional officer and Land
Acquisition officer, Bramhapuri, District Chandrapur, Maharashtra in writing and shall set out the grounds thereof and
the Competent Authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner and may, after hearing all such objections and after making such further enquiry, if any, as the Competent

Authority thinks necessary by order either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.
The land plans and other details of the land covered under this notification are available and can be inspected by the

interested person at the aforesaid office of the Competent Authority.
SCHEDULE

Brief description of the land to be acquired, with or without structures for the Special Railway Project namely
“Gondia — Balharshah (Chanda Fort) Doubling (240 Km.)” in Taluka Bramhapuri & Nagbhir, District
Chandrapur, Maharashtra State under South East Central Railway.

Name of District - Chandrapur Taluka - Bramhapuri State — Maharashtra
Total .
Acquisition
Sr. Name of Survey | Area as
i Name of land holder Area
No. Village No. per 7/12 }
) (in Ha.)
(in Ha.)
(1 2 3 G) ) (6)
1 | Adyal(Tukum) | Vitthal Govinda Tarone 114 0.90 0.048

Madhukar Maroti Randhaye, Tukaram Maroti
Randhaye, Pralhad Maroti Randhaye, Sheetal Prakash
Randhaye, Pallavi Prakash Randhaye, Pramila Prakash
Randhaye, Shubham Jagdish Randhaye, Karishma
2| Adyal(Tukum) l\/Iarlishy Jivtode, Sonu gGanesh Srirailne, Vandana 13 0.74 0.033
Jagdish Randhaye, Anuradha Mahesh Barekar, Supriya
Roshan Nannavare, Vachhala Arun Randhaye, Megha

Vilash Naranvare
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(1)

2)

(€))

“4)

)

(6)

Adyal(Tukum)

Madhukar Maroti Randhaye, Tukaram Maroti
Randhaye, Pralhad Maroti Randhaye, Sheetal Prakash
Randhaye, Pallavi Prakash Randhaye, Pramila Prakash
Randhaye, Shubham Jagdish Randhaye, Karishma
Manish Jivtode, Sonu Ganesh Srirame, Vandana
Jagdish Randhaye, Anuradha Mahesh Barekar, Supriya
Roshan Nannavare, Vachhala Arun Randhaye, Megha
Vilash Naranvare

112

0.74

0.039

Adyal(Tukum)

Maya Khushal Hore, Shashikala Prakash Durugkar,
Prashant Vinayak Khanorkar, Praveen Vinayak
Khanorkar, Prajaka Jaywantrao Khedikar, Varsha
Vinayak Khanorkar

111

1.92

0.054

Adyal(Tukum)

Dajiba barku randhye, Sayabai Vasudev, Lilabai
Mahadev, Yamuna Barku Randhey, Shankar Motiram
Randhey, Suman Gaikwad, Sonabai Sakaram Wakde,
Sundarabai Motiram Randhey, Turshabai Motiram
Randhey, Tursha Shankar Chowdhury, Ramakrishna
Jhinga Shrirame, Ramesh Jhinga Shrirame, Bayabai
Wakde, Raghunath Kashiram Randhey, Ganpat
Tukaram Randhey, Vithoba Tukaram Randhey,
Mukhrabai Rajiram Dadmal, Govinda Barku Randhey,
Jirabai Shalikram Nannaware, Shevantabai Patruji
Jivtode, Ratnabai Nandlal Malgudde, Bajabai
Vishwanath, Kantabai Mahadev Devghade, Indirabai
Niranjan Dadmal

110

0.49

0.056

Adyal(Tukum)

Eknath Ganpat Randhaye, Mirabai Ramkrishna
Choudhary, Sumanbai Gokul Dadmal, Rakesh Shravan
Randhaye, Mithun Shravan Randhaye, Vidya Shravan
Randhaye, Sumitra Shravan Randhaye

109

0.90

0.044

Adyal(Tukum)

Shankar Maroti Randhaye, Suman Ramdas Gaekwad,
Sunita Sudhakar Dadmal, Tulsa Motiram Randhaye,
Gopika Sonba Randhaye, Sundar Motiram Randhaye,
Rikesh Sakaram Wakde, Vishnu Sakaram Wakde,
Seema Kishore Garmale, Urmila Vasantha Savsakade,

Revathi Roopchand Nannavare.

108

0.70

0.021

Adyal(Tukum)

Dasharath Laxman Valathre, Ramu Laxman Valathre

105

0.36

0.028

Total

0.323
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Name of District - Chandrapur Taluka — Nagbhir State — Maharashtra
Total Area L
Acquisition
Sr. Name of Survey as per
] Name of land holder Area
No Village No. 7/12 )
. (in Ha.)
(in Ha.)
@) @) 3) “) 6) Q)
1 Bhikeshwar | Sangeetabai Keval Ram Thengre 110 0.38 0.012
2 Bhikeshwar | Sudhakar Vasudev Kasar and 4 others 165 0.09 0.009
3 Bhikeshwar | Pandurang Fukaji Kasar and 5 others 164 0.26 0.020
4 Bhikeshwar | Digambar Pandurang Maid and others 21 163 0.36 0.027
5 Bhikeshwar | Shamrao Bapurao Kasar and others 3 162 0.40 0.030
6 Bhikeshwar | Indubai Dinkar Urkude 161 0.19 0.027
160/1 0.07
7 Bhikeshwar | Pandurang Fukaji Kasar and 5 others 0.050
160/2 0.06
8 Bhikeshwar | Raju Mahadev Dupare and others 2 158/1 0.75 0.025
148/1 0.23
9 Bhikeshwar | Baburao Tukaram Mate 0.040
148/2 0.26
10 | Bhikeshwar | Chandraprakash Laxman Mate and others 25 147 0.88 0.048
Total 0.288
o Bhaskar Mansaram Bawane, Uddhav Mansaram
1 Pardi Jatin 140 1.050 0.304
Bawane, Shravan Mansaram Bawane
Total 0.304
Menda 1/1 1.34
1 L Anand Yashwant Kore and 5 others 0.013
Kirmiti
Menda . L
2 . Manjulabai Bajirao Nannavare 172 0.19 0.025
Kirmiti
Menda Dadaji Shivram Kore
3 L 171 0.17 0.052
Kirmiti Dadaji Gomaji Kore
Menda .
4 . Vachhala Dhoundiram Dharan and 5 others 81/2 0.51 0.031
Kirmiti
Menda
5 . Vasudev Janba Gayakwad 81/1 0.50 0.037
Kirmiti
Total 0.158
1 Kitali Rit Naktu Kachru Kumbhare and others 11 28 1.13 0.088
2 Kitali Rit Siddharth Bhojram Sontakke and others 1 29 0.65 0.028
Total 0.116
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) 3) “) ®) (6)

Allewahi Roopchand Karuji Khobragade and others 3 12/1 0.24 0.022

2 Allewahi Kishore Kashiram Shende and others 1 15 0.36 0.010
3 Allewahi Roopchand Karuji Khobragade and others 11 17 1.06 0.068
4 Allewahi Mirabai Dadaji Raut and others 11 18 0.75 0.044
5 Allewahi Omkar Ashok Lanjewar 19 0.46 0.065
6 Allewahi Mayur Sanjay Gahane and others 1 27 0.30 0.108
7 Allewahi Shivdas Maniram Dudhpachare 32 0.40 0.038
8 Allewahi Sukru Narayan Gayakwad 36 0.31 0.290
9 Allewahi Sukru Narayan Gayakwad 41 0.83 0.232
Allewahi Sukru Narayan Gayakwad 43 0.18 0.080

Total 0.957

Khordha Phundalik Sakharam Jivthonde and other 26 229 0.45 0.022
Khordha Rajendra Thathobha Gaydhani and other 24 234 2.05 0.220

Total 0.242

Grand Total : 2.388 Hectares

[F. No. DCE/C/III/G/G-BPQ(CAF)/20A/3]

MUDIT BHATNAGAR, Chief Administrative Officer(Const.)
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